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Government of Trinura
Minorities Welfare Department.

No.F.1- (81)/MW/Estt/2013-14 {Part)/3133-40 Dated, Agartala the 8th June, 2017.

NOTIFICATION

in exercise of the power conferrad by proviso to article 308 of the Constitution 2nd in
supersession of the existing recruitment rules for the post mentionsd herein, the Governor hereby
makes the following rules regulating the method of recruitmeant to the post of Supervisor (Group-¢,
Non Gazetted) under the Minorities Walfare Department, Government of Tripura namely:-

1. Shorttitle & commencement: :
i) These rules may be called Recruitment Rules ta the Post of Supervisor under the
Minorities Welfare Department, Government of Trinura.
i} They shall come into forcs and from the date of their publication in the Official Gazette.

2. The name of the post (s} shall be $pecified in column-l of the schedule at Annexure-l.

3. Number, Classification and Scale of Pay.
The number of the said posts, its classification and the scale of pay attached hereto shall be as
specified in colurns-2 ta 4 of the Schadule.

4. Method of recruitment, age limit, qualification etc.
The method of recruitment to the post, age limit,.qualification and other matters relating to the
said post shal! be specified in Celumns 5 to 13 of the Schedule.

N

Disqualification: No person.

i) Who has entered into or coniracted a marriage with a person-having spouse living, or

) Who, having a spouse living, has entered into or contracted marriage with any person
shall be eligible for appointment tc the said post.
Provided that the State Government may, if safisfied that such marriage permissible
under the personal taw applicabla to such person and the other party to the marriage
and that there other grounds for so doing, exempt any person from the operation of this
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SCHEDULE
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Pay Band-2, Rs.5,700-24000/- with Grade P'éf,
Rs.2800/- subject to revision by the:
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